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Development of Commercial Crops 

1262. SHRI JAGADISH JANI: Will 
the Minister ot AGRICULTURE be 
pleased  to state: 

(a) whelher any slops have been taken 
by Government for the development of 
commercial   crops  in  various States;  and 

(b) if so, what efforts have been 
made  in  Orissa  in  thi,, regard? 

THF. MINISTER OF STATE IN THE 
M I N I S I R Y  OF AGRICULTURE (SHRI 
ARIF  MOHD.  KHAN):   (a)  Yes Sir. 

(b) For the development of commercial 
crops in Orissa the efforts of the State 
Government are being supplemented by 
tbe Government of India  through imple- 
mentation of Centrally Sponsored Schemes 
for the development of oilseeds cotton, 
jute, cashewnut and coconut during the 
Sixth Plan period under which financial 
assistance is provided by way of subsidies 
on basic inputs like seed, plant protection, 
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etc. For popularising improved varieties as 
also new scientific methods of cultivation 
free minikits are supplied and demonst- 
rations are being laid out. A total Central 
assistance of Rs. 117.60 lakhs in this re- 
gard has been given to the State during 
1980-81, 1981-82 and 1982-83 (upto Dec- 
ember,  1982). 

Indo-Syrtan Protocol 

1263. SHRI ADINARAYANA RED- 
DY: Wil! the Minister of AGRICUL- 
TURE   be   pleased   to   state: 

(a) whether it is a fact that a Indo- 
Syrian Protocol has been signed in the 
first week of February, 1983 in the field 
of agriculture  and allied  sectors; and 

(b) if so, what are the main features 
thereof? 

THE MINISTER OF AGRICULTURE 
(RAO BIRENDRA SlNGH); (a) A 
Memorandum of Understanding in the 
field of Agriculture and Allied Sectors 
was signed on 4-2-1983 between India and 
Syria. 

(b) Memorandum of Understanding 
identified the following areas of Coopera- 
tion between the two countries : 

(A)   Training    facilities   for    tlie    Syrian 
Experts  in  the following fields: 
(1) Rainfed and Dry Farming Agri- 

culture; 
(ii) Command Area Development- 

treatment and development of 
water-logged  and  saline  areas; 

(iii) Soil and Water Management, 
Land Reclamation Soil and Land 
Use Survey; 

(iv)  Agriculture   Extension; 
(v) Agricultural Co-operatives; 
(vi)  Research  in  Food  Processing; 
(vii) Produc-on of and Research in 

Agricultural Crops, Integrated 
Horticulture Development in- 
cluding vegetables, management 
of inputs including seed techno- 
logy and other related matters; 

(viii) Research and Training in forestry 
management; and 

(ix) Training in Agricultural Univer- 
sities and other Institutions-both 
short and long-term courses. 

B—Animal   Husbandry   and  Dair)' 

(i) Integrated Livestock Develop- 
ment Programme, including 
sheep, goat and poultry in a 
selected pocket; 

(ii) Development of the Training 
Centres for middle level person- 
nel in animal breeding and 
veterinary  services; and 

(iii) Setting up dairy co-operatives and 
training of dairy managers. 

C—Exchange of germ-plasm and planting 
material 

Both sides agreed to the exchange of 
germ-plasm, seeds and planting 
materials. 

D—Exchange of Experts 
WL   fc-. ■• --------- — 

Both sides agreed to exchange visits 
by scientists and experts in Agri- 
culture and Allied disciplines as 
well as exchange of publications 
and documents In the field of 
Extension & Research. 

E—Consultancy Services 
Indian side agreed to offer consultan- 

cy services to the Syrian Arab 
Republic  in  respect  of: 

(i) Project identification, lornmlaiion 
and appraisal; 

(ii) Consultancy in irrigation power, 
agriculture. land and water 
management, post-harvest tech- 
nology, food processing, storage 
and quality control and building 
up of reserves for food security. 

Both   sides  agreed  that  the  modalities, 
including    the    financial       arrangements, 

for the implementation of the above will 
be  worked out  through diplomatic chan- 

nels. 

 

 


